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Group Insurance lor Coal Ifflnfirf

3819 SHRI M. RAM GOPAL RED­
DY: Will the Minister of ENERGY 
be pleased to state:

(a) whether Government propose 
group insurance lor eoal miners; and

(b) if so, the salient features of the 
scheme?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (FROF SH>- 
DHESHWAR PRASAD): (a) and (b). 
Coal India Limited, a public sector 
undertaking, under the Ministry of 
Energy, is examining the outlines of a 
scheme for group insurance for coal­
mine workers to cover cases of fatal 
and serious accidents.

Allocation for Employment 
Programmes

3820. SHRI RAJDEO SINGH: Will 
the Minister of PLANNING be pleas­
ed to state*

(a) whether Central Government 
gave Rs 342 crores to States and 
Union Territories under diffeient em­
ployment programmes for generation 
of employment opportunities over <iie 
last four years (1971-72 to 1975-76);

(b) if so, the broad outlines of the 
employment programmes; and

(c) whether Government have re­
ceived the figures of the employment 
opportunities generated and the way 
money was spent9

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING




